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THE DEPUTY PRIME MINISTER 
AND MINISTER OF FINANCE (SHRI 
MORARJI DESAI): (I) and (b). The 
qu,slion wRclber any revi,ion of uport 
duly on maniaoese ore is called for was 
considertd by the Minister of Commerce, 
Finance, and Sleel, Mines and Metals and it 
has been decided not to reduce the export 
duty on manganese ore. 

Public Undertaking 

2906. SHRI S. R. DAMANI: Will 
the Minister of FINANCE be pleased 10 
refor to the reply given to Slarre~ Question 
No. 424 on the 241h Augusl 1968 and 
'late: 

(a) the details of Ihe demand eilimale, 
in rcsp..::ct of proJm:ts of the 14 enter-
prises '! 

(b) the year ia which aclual production 
and demand in respect (,r ca\:h enterplisl: 
lallied wilh Ihe eslimates ; 

(e) the yeurs in which each of the 
enlcrpri,,, yielded profits and the percen-
tage nf profit to the relative investment, or 
Ihe delails (of benefits accrued such as sa',-
jng of foreign exchange; 

(d) Ihe de!ails of lechni,al reasons like 
hreakdowns in machinery power failures 
etc. in each enterprise which conlrihL.:ICd to 
under-ulilization of e.pal"ity ond the loss 
ac\.'rued in cal,.;h cafle ; and 

(e) Ihe e"imaled future demand for the 
prO~Hct~ over the next five years anJ 
whelher thaI would result in full utiliSallon 
of capJl"ilY ilnd Ihe expected relurn on 
c;'lpilal invested? 

THE DEPUTY PRIME MINISTER 
AND MINISTER OF FINANCE (SHRI 
MORARJI DESAI): (a) 10 (e) The 
del ails information asked for in Ihe Ques-
tion is being collected from the concerned 
enlerpri.es and will be I.id ou the Table of 
the House a8 soon as possible. 

Dedudlon. from Price .f Oplam Paid 
10 Call1,ators la Madbya Pradella 

2907. SHRI S. S. KOTHARI: Will 
the Mlnisler of FINANCE be pleated 10 
slale : 

(a) whether it is a fael Ihat deductiolll 
were made by the Central Ooycmment 

Irom the price of opium paid to cultl. 
vators in Mudhya Pradesh in respecI of 
sales lax during Ihe years from 1966 10 
1968 and Governmenl have decided to re-
fund Ihe amounl 10 Ihe cullivalors; 
and 

(b) if" so, the steps Government are 
taking 10 e.podile such refund? 

THE DEPUTY-PRIME MINISTER AND 
MINISTER OF FINANCE (SHRI MORAR. 
JI DESAI) : (a) and (b). Durina 1968 tb. 
Narcotic. Deparlment have paid to Ihe 
cultivalors Ihe nel price for the opium 
purchased from Ihem but hue retalnod 
wilh Ihem an amounl equal to Ihe purchase-
lax pavable to Ihe Stale Govornment. Tho 
lallcr have been requesleJ 10 wilhdraw Ih. 
levy and if they do so with relrospeclive 
effect. Ihe amounl relainod with the 
Narcolic. Deparlmenl could be paid to the 
,·ullivalors. No deduct"," from Ihe price 
was made during 1966 or 1967. 

Increa •• in AcreaR' under Opium 
Culli'Allon 

2Q()M. SHRI S. S. KOTHARI: Will 
Ihe Mini,ler of FINANCE be pleased 10 
... talc : 

(a) whelher it " a fact Ihal Govern-
ment I,"ve decided to increase Ihe IIcrealie 
under npium l:ultiv.lIion , 

(h) if "'. by how mUl'h ; and 
(c) the principles followed in allollil1l1 

increased palfas Okenc .. ) for cullivalion ? 

THE DEI'UTY·PRIME MINISTER 
AND MINlsrER UF FINANCE (SHRI 
MORARJI DESAI) : (a) Ye., Sir. 

(b) The area expected 10 be licenlcd 
for poppy eu',ivalion during 1968-69 crop 
season is abolll 36.000 hectares as aaainst 
an urea of aboul 24.000 heclar •• licensed 
during last Kcahon. 

(e) A copy of Ihe licen,lna principle. 
for 1968·69 seaion is laid on Ihe Table of 
Ihe HOUle. l Placed in Library. s,·~ No. 
LT.24SJ'68.j 
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